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Child Care Institutions in Haryana

2867. KUMARI SELJA: Will the Minister of WOMEN AND CHILD

DEVELOPMENT be pleased to state:

(a) the total number of Child Care Institutions in the country, the State/UT

wise details thereof;

(b) the total number of Child Care Institutions in Haryana, district-wise details

thereof; and

(c) the steps being taken by Government to ensure safety of children in these

Child Care Institutions?

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT (SHRIMATI

SMRITI ZUBIN IRANI): (a) to (c) The number of child care institutions (CCIs) that

are registered under the Juvenile Justice (Care and Protection of Children) Act, 2015

(JJ Act) in the country as on 19.06.2019 as reported by the States/UTs is given in

Statement-I (See below). As per information provided by Government of Haryana,

the total number of district-wise CCIs under Child protection Services (CPS) Scheme

in Haryana, is given in Statement-II (See below).

Under Section 8 and 30 of the JJ Act, the Juvenile Justice Board and Child

Welfare Committee are required to conduct at least one inspection visit every month
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and every fortnight respectively of residential facilities and recommend action for

improvement in quality of services to the District Child Protection Unit and the State

Government. Further, the State Governments have to appoint Inspection Committees,

under section 54 of the Act, to assess the basic facilities and infrastructure of the

Institution to ascertain whether the Institution is maintaining their standards as

prescribed as per section 53 of the Act and as provided under the Rules 29-38 of

Juvenile Justice (Care and Protection of Children) Model Rules, 2016 framed under

JJ Act, relating to physical infrastructure, clothing/bedding/toiletries, sanitation and

hygiene, Nutrition and Diet scale, Medical care, mental health, Education, Vocational

training, Recreational facilities etc. The Ministry has been requesting the State

Governments/UT Administrations from time to time to identify and register all CCIs

under relevant provisions of JJ Act and set up functional inspection and other

Committees to ensure that children in all the CCIs receive the best of care, and are

not subjected to any kind of abuse and neglect. The primary responsibility of

execution of the Act lies with the State/UTs.

Statement-I

Details of registered CCIs working in the country, State/UT-wise
as provided by States/UTs on 19.06.2019

Sl. Name of the States/UTs Total No. of Total No. of
No. Districts Registered CCIs

1           2 3 4

1. Andaman and Nicobar Island 3 14

2. Andhra Pradesh 13 934

3. Arunachal Pradesh 25 14

4. Assam 33 118

5. Bihar 38 76

6. Chandigarh 1 10

7. Chhattisgarh 27 93

8. Dadra and Nagar Haveli 1 2

9. Daman and Diu 2 0

10. Delhi 10 72

11. Goa 2 63
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12. Gujarat 33 143

13. Haryana 22 88

14. Himachal Pradesh 12 45

15. Jammu & Kashmir 22 149

16. Jharkhand 24 100

17. Karnataka 30 1177

18. Kerala 14 817

19. Lakshdweep 1 0

20. Madhya Pradesh 51 117

21. Maharashtra 36 170

22. Manipur 16 148

23. Meghalaya 11 80

24. Mizoram 8 52

25. Nagaland 11 66

26. Odisha 30 248

27. Puducherry 4 61

28. Punjab 22 75

29. Rajasthan 33 284

30. Sikkim 4 28

31. Tamil Nadu 32 1240

32. Telangana 33 477

33. Tripura 8 40

34. Uttar Pradesh 75 182

35. Uttarakhand 13 48

36. West Bengal 23 235

TOTAL 723 7466
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Statement-II

Total number of Child Care Institutions in Haryana, district-wise
which are being supported under CPS

List of CCI in Haryana 2019-20

Government Run Homes:

Sl. No. District Type of home

1    2       3

1. Ambala Observation Home

2. Faridabad Observation Home

3. Hisar Observation Home

4. Kamal Observation Home

5. Karnal Children Home

6. Sonepat Children Home

7. Sonepat Children Home

New Home

1. Jind Children Home

NGO Run Homes:

1. Rewari Children's Home (Boys)

2. Yamuna Nagar Children's Home

3. Jhajjar Children's Home

4. Karnal Children's Home

5. Karnal Children Home

6. Rohtak Children's Home

7. Panchkula Children's Home

8. Panchkula Children's Home

9. Panchkula Children's Home

10. KKR Children's Home

11. Rohtak Children's Home

12. Yamuna Nagar Children's Home
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13. Faridabad Children's Home

14. Faridabad Children's Home

15. Mewat Children's Home

16. Sonipat Children's Home

Specialized Adoption Agencies

Sl. No. District Actual no. of Children

Government run SAA

1. Sonipat 3

NGO run SAAs

1. Faridabad 13

2. Hissar 0

3. Jhajjar 4

4. Rewari 2

5. Panchkuia 25

6. Kaithal 5

NGO Run Open Shelters

Sl. No. District Actual no. of Children

1. Bhiwani 32

2. Fatehabad 28

3. Faridabad 46

4. Jhajjar 30

5. Kurukshetra 27

6. Narnaul 28

7. Panipat 41

8. Sirsa 12

9. Yamuna Nagar 23

10. Rewari 39

11. Ambala 31

12. Bhiwani 35

13. Bhiwani 28

14. Panipat 25


